
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3476 194 3670 111 9 120 74 3 77 3513 200 3713

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

3 0 3 467 28 495 0 0 0 102 0 102

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3495 3282 6777 155 182 337 131 119 250 3519 3345 6864

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

17 1 18 745 248 993 1 0 1 120 352 472

SUPERINTENDENT: STATEMENT

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

PENDENCY OF MAIN CASES IN THE HIGH COURT AND SUBORDINATE COURTS OF 

MANIPUR FOR THE MONTH OF JANUARY, 2018

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


